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PREFACE

This Publication contains a brief resume of work done by Eighth
Lok Sabha during its Sixth Session 7e. from 17th July to 22nd
August, 1986.
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Asvina, 1908 (Saka)
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RESUME OF WORK DONE BY THE :EIGHTH LOK SABHA DURING
THE SIXTH SESSION JULY—AUGUST, 1986

1. DURATION OF SESSION

Date of commencement

Date of Adjournment sine-die
Date of prorogation

Number of days of sittings
Number of hours of sittings

17th July, 1986

22nd August, 1986

30th August, 1986

24

157 bours and 38 minutes
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12,
13,
14,

15,
16.

17,

SUMMARY
Bills pending at the end of the last gession
Bills introduced
Bills opposed at introduction stage
Bills passed by Rajya Sabba and laid on the Table

Bills passed by Rajya Sabha and returned by Lok
Sabha with amendments

Bills returned by Rajya Sabha with amendments
and laid on the Table

Bills passed
Bills negatived

Bills withdrawn

. Bills part discussed

Motions for adjournment of debate on Bills
adopted

Bills referred to Select Committee

Bills referred to Joint Comumittee

Bills reported by Select Committee

Bills reported by Joint Committee

Bills originating in and rcferred to Joint Committee
by Rajya Sabha in respect of which motion for
concurrence was adopted by Lok Sabha

Bills pending at the end of the session vide para
No, 1265 of Lok Sabha Bulletin-Part II, dated
3 September, 1986 '

14

Nil

Nil

19
Nil
Nil
Nil

Nil
Nil
Nil
Nil
Nil

Nil
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SUMMARY

Bills pending at the end of the last session
Bills introduced

Bills discussed

Bills withdrawn

Bills negatived

Bills part-discussed

Bills pending at the end of the Session vide para
No, 1266 of the Bulletin-Part IT dated 3.9-86.

13

142
32

Nil

172
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9, PAPERS LAID ON THE TABLE

() By Government
(ii) By Private Members :




10, PETITION

Presented by Member

27



voboat

11, QUESTIONS

(by Starred Questsons

(a) Number of questions put down in o 428
Question Lists for Oral answers

(b) Number of questions Orally 136
answered

(i) Short-Notice Questions put down for 1
oral answers

(a) Number of Short Notice voe 1

Questions orally answered

(ili) Number of questions for which ver 4664%*
written answers were laid including
those put down for oral answers but
cot reached

*Includes 8 Starred Questions postponed/deleted/transferred,

#¢[ncludes 78 Unstazred Questions deleted/withdrawn/transferred from one
Ministry to another,

28
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15, SPEAKER/DEPUTY SPEAKER/CHAIRMAN

Announcement /Reference

Sl
No,

Subject

By Whom

—_—
Date

Appointment of a Committee
of Parliament to advise the
Chairman of Rajya Sabha
and the Speaker of Lok
Sabha on the question of
pay structure applicable to
officers and staff of Rajya
Sabha and Lok Sabha Secre-
tariats— (Announcement),

41st Anniversary of bomb.
ing of Hiroshima and home.
age to the victims of the first
atomic bomb explosion—
(Reference),

Speaker

Speaker

21.7.1986

6-8.1986

36



() Suo-motu statements made/lald by Ministers under Rule 372

16, STATEMENTS

Sl Subjects Name of the Date Time
No, Minister taken
1 2 3 4
H M
1, Chinew intrusion into Shri P, Shiv Shanker 18.7.86 0 04
Indian territory.
2, Collapse of Bridge over Shri Rajesh Pilot 18-7-86 0 03
river Mandovi npear
Panaji, Goa,
3. Government business for Shri H K.L, Bhagat 18-7-86 0 21
the week commencing
the 21st July, 1986,
#*4,  Memorandum of Settle- Shri Ghulam Nabi 21-7.86 0 12
ment on Mizoram, Azad
§. Collision between 28 Up Smt, Mohsina Kidwai 21-.7-86 6 02
Gorakhpur-Hatia Ex-
press and BPTG goods
train at Gomoh station
of Eastern Railway on
21-7-86,

6, Commonwealth Games Shri Eduardo Faleiro 21.7.86 e 02
7. Goveroment business Shri H,K,L, Bbagat 25.7-86 0o 21
for the week commenc- .

ing the 28th July,
1986,
8, Incident which took Shri Ghulam Nabi 25-7-86 0o ot
place on 25th July, Azad
1986 in district
Faridkot (Punjab),
9. Racism and apartheid Shri P, Shiv Shanker 28.7-86 0 09

in South Africa,

& Also laid on the Table a copy each .of fie Memorandum of Setffemen t
and sequence of events,

37



10.

11,

12,

13,

14,

15.

16,

17,

Further  information
regarding incideots
which took place on
25th July, 1986 in
District Faridkot

(Punjab),

Incidents which occu-
red in some parts of
Delhi on 26th July,
1986,

Law and order prob-
lem in Darjecling aris-
ing out of agitation by
Gorkha National Libe-
ration Front on 27
July, 1986,

Discovery of oil at
Kaikalur in Andbra
Pradesh,

Bxtension of time for
completion of the in-
quiry and submission
of report by the Kudal
Commission of Inquiry
on Gandhi Peace
Foundation and . other
organisations,

Scheme for compound-
ing of offences and
settlement of court
cases relating to Cus.
toms & Central Excise
Duties,

Government business
for the week com.
mencing the 4th August
1986, '

Administered  Price
Policy.

Shri P, Chidambaram

Shri P, Chidambaram

Shri P, Chidambaram

Shri Narayan Datt
Tiwari

Shrj P, Chidambaram

Shri Janardhana
Poojary

Shri HKK.L, Bhagat

Shri Vishwanath
Pratap Singh

28-7.86

28.7-86

28.7-86

30-7-86

30.7-86

1-8.86

1-8.86

4-8.86

H M

0

0

0

04

02

04

03

01

05

17

01
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W\ Matters Usder Rele 377

1 2 3
18. Collision between the Shri Rajesh Pilot

19.

20.

21.

22,

23,

24,

parted portion of a
goods train and 162
down Amritsar-Tata.
nagar Express between
QGarwa Road and Tolra
stations on Garwa
Road-Barka Khana
section of Eastern Rail-
way on 6-8-.1986,

Interim relief to the
workers in Sugar In-
dustry.

Strengthening of the
Public Distribution
System and Consumer
Cooperatives in Mizo-
ram.

Explosion io Hansalaya
building, New Delhi
on the evening of 6th
August, 1986,

Further  information
regarding collision bet-
ween the parted portion
of a goods train and
162 Dn. Ammritsar-
Tatanagar Express bet-
ween Garwa Road and
Tolra Stations on
Garwa  Road-Barka
Khana section of Bas-
tern Railway on 6th
August, 1986.

Chinese intrusion in
Sundorong Chu Valley.

Government business
for the week com-
meancing the 11 August,
1986.

Shri P.A. Sangma

Shri H.K.L. Bhagat

Shri P. Chidambaram

Smt. Mohsina Kidwai

Shri K.R. Narayanan

Shri H.K.L. Bhagat

6-8-86 0 02

7-8-86 0 o1

7.8.86 0 03

7-8-86 0 oS5

8-8-86 o 03

8-8-86 0 17
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25.

26,

27,

128.

29,

30,

3.

Assassination of Gene-
ral A.S. Vaidya, for-
mer Chief of Army
Staff at Pune cn 10th
August, 1986,

Simplification and Ra-
tionalisation of Direct
Tax Laws,

Flood situation in va-
rious parts of the
country,

Prime Minister’s visit
to London aond
Mexico,

Correcting certain in-
formation given by
the Minister in Lok
Sabha on 18th July,
1986 during the debate
on the Beedi & Cigar
Workers (Conditions
of Employment) Amen-
dment Bill, 1985
(Amendment of Sec-
tion 2 etc.) by Shri
Ajit Kumar Saha.

Government Business
for remaining part of
the Session.

Pollution Control in
Doon Valley.

Shri Ghulam Nabi
Azad

Shri Vishwanath

Pratap Singh

Shri G.S. Dhillon

Shri Rajiv Gandhi

Shri P.A. Sangma

Shri HK.L, Bhagat

Shri Z,R. Ansari

12-8.86

14.8.86

14.8-86

14-8-86

14-8-86

14.8-86

22.8-86

0 18

0 o8

*Also laid on the Table a copy of Discussion Paper on Simplificatioa and
Rationalisation of Direct Tax Laws,

tAiso laid on the Table a copy of each of the (i) Mexico Declaration
and (ii) Document on verificatioc measures issued at the Mexico Summit

on 7th August, 1986,



(lf) Matters Under Rule 377

41

(@) Detalls of Matters raised

Subject

Name of member
who raised ‘the
mater

Date Time
taken

Need to provide finan-
cial assistance to the State
Government of Madhya
Pradesh for construction
of hostel and school
buildings for Scheduled
Caste students.

Need to set up a TV,
Centre at Balasore in
Orissa during the 7th
Plan period,

Need to ingtruct State
Government J&Kto
provide relief and ppsis-
tance to the victims of
flood and cloud bursts in
the Karchey valley of
Kargil district. of Ladakh,

Need to reconsider the
recent increase in the
demand draft service by
Banks,

Need to provide free
lighting facility in the
houses of Harijans and
Adivasis in Chambael
Division of Madbya
Pradesh,

Need to upgrade the Rail- -

way station at Vedayapa
in Andhra Pradesh,

Km, Pushpa Devi

Shri Ananta
Prasad Sethi

Shri' P, Namgyal

Shri J.P. Agarwal

Shri Kamodi Lal
Jatav

Shri P,

" 21,7.1986 0 09
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7.

10,

11,

12,

13,

Need to bring forward an
amendment to SRC Act
to incorporate the recom-
mendations of the
Mahajan Commission on
the Maharashtra-Karna-
taka border issue,

. Need to remame ‘Kittur

Express’ as “Kuttur Rani
Channamma Express’’.

. Need to make proper light

arrangements and carry
out necessary repairs on
the National Highway
No, 28A from Muzaffar-
pur to Nepal border,

Need to set up a cultural
centre at Mithila in North
Bibar during Seventh Five
Year Plan,

Need to examine the
feasibility of generating
hydro-electricity in Pitho-
ragarh district of Uttar
Pradesh and to Provide
sufficient funds to Uttar
Pradesh Small Hydro-
electricity Corporation,

Need to sst up urgently
the proposed sponge iron
plant at Vijayanagar ia
Karnataka.

Need to bring out Jegisla-
tion to ensure minimum
wages and humane condi-
tions of work to agricul-
tural labourers in the
country,

Shri V.S.
Krishna lyer.

Shri G.S.
Basavaraju

Smt. Prabhawati
Gupta

Dr, G.S. Rajhans

Shri Harish Rawat

Smt, Basavara-
Jeshwar

Shri Basudeb
Acharia

$22.7.86

0

11




14,

15.

16,

17.

19,

20,

Need to constitute the
Cauvery Water Tribunal
to solve Cauvery river
dispute between Tamil
Nadu and Karnataka,

Need to appoint a
Committee for suggesting
proper Indian names to
the towns and villages of
the Union territory of
Goa, Daman and Diu,

Need to ensure that
Scheduled Castes and
Scheduled Tribes are pro-
vided employment in
Government services in
accordance with  their
reservation quola,

Need to provide more
facilities to the woollen
Carpet industry in the
country particularly in
Mirzapur, Bahdoi, Uttar
Prahesh,

Need to take steps to
ensure admission of all
students particularly girl
students in colleges in
Delhi,

Need to allot Government
land in Bikaner and
Jaisalmer districts to the
landless people of Ganga-
nagar distriot of Rajasthan,

Regarding not to 1e-intro-
duce the scheme of
chartering of foreign
vessels by the Ministry of
Agriculture, '

Shri P,
Kolandaivelu

Shri Shantaram
Naik

Shri Ram Pujan
Patel

Shri Umakant
Mishra

Smt, Sunderwati
Nawal Prabhakar

Shri Birbal

Sbri K, Kunjambu

r23,7.86

9

21




21,

22,

23,

24,

25,

26,

27,

28,

Need to. take measures to
end the strike of Junior
doctors of Sir Suoderlal
Hospital of Banaras Hindu
University and also
appoint a committee to
make recommendations
for the overall improve-
ment in the working of
the hospital,

Need to establish central
institute of Brackish Water
Aquaculture at Muttukadu,
Madras.

Need to regularise the
services of extra-depart-
mental postal employees,

Need to upgrade Jamia
Millia Islamia to a full

fledged University,

Need to review the policy
regarding licensing of
sugar industry,

Need to reduce tax on the
bicycle and cycle rickshaw
parts,

Need to overcome the
power crisis in Korala by
supplying power from
Kalpakkam, Neyveli and
Ramagundam power sta-
tions and from central
quota,

Need 10 take Dpeceisary
measures to improve tele-
phone servico in Madhya
Pradesh.

Shri Zainul
Basher

Dr, A. Kalanidhi
Shri Ramashray
Prasad Singh

Shri Aziz Qureshi

Shri Balasabeb
Vikhe Patil

Shri Chintamani
Jena

Sbri Mullappally
Ramachandran

8bri Pratap
Bhanu Sharma

> 24,786

0

14
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1 2 3 4 5
H M,
29, Neod to comstruct mm Sl Manphool
overbridge over Ranl Singh Choudhary

30.

31.

32,

33,

34,

s,

Bazar Railway crossing in
Bikaner city of Rajasthan,

Need to provide financial
assistance to the flood
affected people of Punjab
particularly Faridkot
district,

Need to take necessary
measures to improve the
living conditions of Bidi
workers in Andhra
Pradesh particularly io
Tirupati,

Need to provide more
funds for the repairs of
dilapidated roads of the
borders of Jammu, Poonch
and Rajouri districts and
construction of a bridge
over Aik Nallah pear
village Arnia, in Jammu
district,

Need to give moral sup-

‘port to the democratic

forces in Pakistan working
for restoration of demo-
cracy,

Need to take permanent
preventive measures (o
save Anantapur district of
Apdhra Pradesh from
recurring famine,

Need to  provide financial
assistance to the Govern-
ment of Orissa to moet
heavy losses chused by
floods,

Shri Balwant Singh
Ramoowalia

Dr, Chinta
Mohan

Shri Janak Raj
Gupta

Shri Zaioul Basher

Shri K. Rama.
chandra Reddy

Shri Sriballay
Panigrahi

28.7.86 0 10
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1 2 3 4
H M,
36. Need to take short-term Shri Jai Prakash >
as well as long term mea- Agarwal
sures to mest power
crisis in Delhi.
37, Need to clodr cotton Shri Uttam Rathod
monopoly scheme propo-
sed by the Mabarashtra
Government,
38, Need to increase rebate Shri P, Kolandai-
days from 30 to 60 for velu
handloom sales in a year, J
39, Need to extend the Shri Jagdish b
Haldia-Allababad Natio- Awasthi
nal Waterway upto Kan-
pur, '
40, Need to connect Giridhi Shri Tilakdhari
with Kodarma and Ko- Singh .
darma with Hazaribagh
by a railway line,
41, Needto send a team to Shri Balasaheb
Ahmednagar to assess the Vikhe Patil
gravity of situation caused |
by drought and to render > 29.7.86 0 10
necessary relief to the
farmers,
42, Need to accejerate the Shri Ram Singh
process of seifing up a: ¥adav
“Navodya Vidyalaya™ in
rural area of district
Alwar, Rajasthan,
43, Need to establish a centre Shri Somnahth
for women's studics at

Berbampur University of
Orissa to carry o0 research
studies on the dqvelopment
of women, -'

Rath

]
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44,

45.

46.

47,

48,

49,

50,

Need to provide adequate
fioancial assistance to the
State  Goverement of
Rajasthan for rendering
relief to victims of heavy
rains in Kota, Bundi,
Jhalawar and other areas
of Rajasthan,

Need to settle the long-
standing demands of Gra-
min Bank employees,

Need to amend the hand-
loom reservation order to
protect the silk powerloom
industry and handloom
industry in Karnataka,

Need te take urgent steps
to improve the deteriorat-
ing telephono services in
Agra, Uttar pradesh,

Need for early delimita-
tion of Parliamentary
and Assembly constituen-
cies in Jammu and Kash-
mir,

Need to take steps to curb
agitationist activities in
the border areas of Kar-
pataka and to ensure
immediate implementation
of Mahajan Commission’s
report,

Need to revise the provi-
sions of the National
Rural Employment pro-
gramme,

Shri Shanti Dhari-
wal

Shri Hannan
Mollan

Shri V.S, Krishna
lyer

Shri Nibal Singh -
Jain

Shri P, Namgyal

Smt. Basavarajesh-
wari

Shri Virdhi Chan-
der Jain :

P

L)

¥30.7.36
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48

51,

32,

53,

54,

35.

36,

57,

Need to lay double railway
lines from Shoraour to
Mangalore and also iotro-
duce automatic signalling

system for the overall

development of the Mala-

bar region,

Need to issue ‘Cheque
Passes’ to all the freedom
fighters in the country,

Need to extend the broad-
gauge line to Dibrugarh by
diverting the railway route
from Gauhati to Dibru-
garh in Assam,

Need to take weasures to
return Gilgi} -manuscript
to the Srinagar Museum.

Neen to set up “Adivasi
Development Authorities’
in the areas bhving more
than fifty per cent Adivasi
population for overall
development of Adivasis,

Need to discontinue the
existing system of supply-
ing food-stuffs in alu-
minium casseroles’ to-the
passengera .ruvelling in
trains and t:» re-introduce
the previvus 'system of
supplying meah in ‘thalis.’

Need to make special
efforts for the overall deve-
lopment of some.-very
backward areas like Kala-
bandi and Phalbani of
Orissa and Chhatisgarh of

- Madbya Pradesh,

Shri  Mullappally

Ramachagdran

Shri Krishan
Pratap Singh

Shrj Parag Chaliba

Prof, Saif-ud-Din
Soz

Shri Mohan Lal
Jhikram

Shri Ram Bhagat
Paswan

Shri Jagannath
Patnaik

—————

1.31.7,86

0 12
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1 2 3
H, M.
58, Need to sanction sugar Shri Vilas Mut-
factories in cooperative temwar

59.

60,

61,

62,

63,

64,

Sector in Chandrapur
Bhandara and Garchirol,
districts of  Vidarbha
region in Maharashtra.

Need to constitute a tri-
bunal to resolve the dis-
pute regarding distribution
of Cauvery river walers,

Need to make provision of
Rupees fifty crores per
year by the Central Go-
vernment for repairs and
reconstruction of old buil-
dings in Bombay.

Need to rehabilitate the
workers rendered jobless
duc to closure of several
textile mills in Coimbatore
and also to take.over
these mills,

Need to change the site of
the proposed bird sanc-
tuary under Kabar Lake
Scheme to Cheria, Baria-
pur and Bakheri area of
Begusarai district in Bihar,

Need to initate gteps to
gettie the long pending
border dispute between
Maharashtra and Karna-
tuka States,

Need to provire an addi-
tional amount of Rupees
ten crores in the current
budget for construction of
Mathura-Alwar  Broad-
Gauge railway line,

Smt., Vyjayanthi-
mala Bali

Dr, Datta Samant

Shri C.K. Kup-
puswamy

Prof, Chandra
Bbanu Devi

Shri Sharad Dighe

Shri Ram Singh
Yadav




65.

66,

67,

68,

69

70.

1.

Need to direct the Swatan.
tra Bharat Mills, Delhi to
provide alternate uccom.-
modation to their workers
before domolishing their
quarters,

Need to give family plan-
uving incentive: also to
those persons who undergo
operations after oune child,

Need to enquire into the
alleged non-use of impor-
ted diagnostics and treat-
ment equipment lying idle
in Delhi hospirals.

Need to construct another
bridge on Muniyeru river
in  Krishna District,
Andhra  Pradesh on
National highway o, 9,

Need to establish electro-
nic industries in hilly
regions of Uttar pradesh.

Need to allocate equal
amount from I.R,D,P,
funds to each M.P, and
M,L.A, either blockwise
or constituency-wise for
the purpose of develop-
ment of their respective
arcas,

Need 10 send & committee
of experts to survey areas
in Ratua and Malda P, Ss
of West Bengal which get
inundated due to overflow
of Fulahar river water,

Smt, Sunderwati
Nawal Prabhakar

Shri P_M, Sayeed

Smt, Kishori Sinba

Shri V, Sobhanad-
reeswara Rao

Shri Harish Rawat

Shri Mohd,
Mahfooz Ali
Khan

Dr, Golam Yazdani

% 4.8,86

0




51

72,

73

74,

7s.

76.

17,

78,

Need for early completion
of Kalinadi Hydro-electric
Project stage II 10 over-
come the power crisis in
Karnataka,

Need to take effective
messures to check the
dowry system prevailing
in the country,

Need to bring about
merger of all the four sub-
sidiary General Insurance
Companies  into one
Corporation,

Need to take urgent steps
to start an Auto Exchange
in the new building at
Tellicherry, Kerala,

Need to give financial
assistance to the State
Government of Bihar to
provide relief 1o the flood
affected people of North
Bihar,

Need to reconsider the
decision regarding shifting
of Muzzaffarpur Carpet
Weaving Training Centre
to Gaya in Bibar,

Need to set up agriculture-
based cottage industrics in
the country particularly in
Punjab to create employ-
ment opportunities for the
rural youth.

ShriG.S,
Basavaraju

Smt. Usha Rani
Tomar

Shri Shantaram
Naik

Shri Mullappally
Ramachandran

Shri Kali Prasad
Pandey

Shri R.S, Khirbar

Shri Balwant Singh
Ramoowalia

—— e —

5.8,.86

0
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79,

80,

81,

82,

83,

84,

8s.

Need to introduce 1042
pattern in all the Higher
Secondary Schools in the
couatry,

Need . to handover the
control of head works at
Ropar, Harike and Feroz-
pur to Bhakra Beas
Management Board to
ensure regular and suffi-
cient flow of water to
Rajasthan and Haryana.

Need to prevent pollution
of drinking water caused
due to affluents emanating
from tanneries in and
around Ranipet in Tamil
Nadu,

Need to direct the State
Goveroment of Uttar
Pradesh and Bihar to take
up preventive measures (o
check the recurring men-
ace of floods in these
States,

Need to sanction schemes
for the development of
the backward tribal areas
of the country,

Need to run more trains
from Kalyan to Bombay
V.T.

Need to complete the con-
struction of second bridge
over Hooghly at the
earliest,

Shri Mohan Lal
Jhikram

Shri Virdbi Chander
Jain

Shri R,
Jeevarathinam

Shri Madan Pandey

Shri Manku Ram
Sodi

Shri 8.G, Gholap

Shri Narayan
Choubey

\

6.8.86
>

0

12




87,

89,

90

91,

92,

assistance to the State
Government of Karnataka
for setting up proposed
power generating plants in
Karnataka.

Need to clear Sone Canal
project and to provide
necessary finaaces for it,

Need to direct the
Government of Rajasthan
to advance fuads to the
Government of Haryana
for coostruction of the
part of Ganga canal Link
in Haryana,

Need to open more public
call offices in Kalahandi,
Bolangir, Phulbani and

Ganjam districts of Orissa,

Need to release natural
gas for distribution to
Bombay citizens through
Bombay Gas Company.

Need to Jook into the
grievances of th: jute
growers and the workers
engaged in jute mills in
the country,

Need to start Navodaya
Schools throughout the
country at district level
particularly in Andhra
Pradesh.

Dr, C.P, Thakur

Shri Birbal

Shri Radhakanta
Digal

Shri Sharad Dighe

Dr, Sudhir Roy

Shri C, Jangs
Reddy

1 2 3 4 5
H M,
86, Need to provide financial Dr, V. Venkatesh_ |

\ 7.8.86 .0 09




93,

94,

95,

96,

97,

98

99,

100,

Need to entrust the work
of assessing the crop
losses under the Compre-
hensive Crop Insurance
Scheme to Gram
Panchayats,

Need to start a **free trade
zone®’ centre at Tirupati,

Need to make the Crop
Loan Insurance Scheme
applicable to all crops in
the drought prone ares,

Need to provide employ-
ment to at least one
person of each family
displaced due to acquisi-
tion of their lands for
Singrauli Project in
Madhya Pradesh,

Need to take stringent
measures to check the
widespread use of intoxi-
cants in the country,
particularly amopg the
students,

Need to take necessary
measures to improve the
deterioratiog telephone
services in Calcutta,

Need to make provision
of adequate funds for the
construction of school
buildings in the couantry,

Need to make provision of
special quota of seats for
MLAs in the Railways,

Shri Sriballav
Panigrahi

Dr, Chinta
Mohan

Shri Balasaheb
Vikhe Patil

Shri Ram Pyare
Panika

Smt, Usha Rani
Tomar

Smt. Phalreno
Guha

Shri Mohanlal
Jhikram

Shri Gopal
Krishna Thota

—

PR—

1’ 1288 0
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01, Need

102,

103,

104,

- 108,

106,

107,

to construct an
embankment on  ‘Bari
Gandak’ near Piprasy in
Bihar to ¢heck the river
erosion and the resultant
destruction of property
worth crores of rupces in
Deoria district,

Need to consider the
techno economic viability
of an iategrated LTC
plant and formed Coke
industry using CFR
process,

Need for early commission-
ing of telecvision relay
station in Kanyakumari
district of Tamil Nadu.,

Need to open a railway
zonal office in Bibar,

Need to allot the waste
lands on lease to Harijans
and tribals in Morena
district of Madhya
Pradesh,

Need to refrain from
increasing the standard
rent of government accom-
modation following the
Pay Commission’s Report,

Need to draw up a scheme
for the preservation of
cultural  heritage and
development of Mathura
and Vrindavaa,

Shri Ram Nagina
Mishra

Shri Saifuddin
Chowduary

Shri N, Dennis

Prof. Chandra
Bhanu Devi

Shri Kamodi Lal
Jatav

-Shri Mahendra

Singh

Shri Manvendra
Singh

> 13.8.86

012



56

108,

109,

110,

11,

12,

113,

b4,

135,

Need to run Delhi-Puri
express daily and to
rationalise the time sche-
dule of Nilanchal
Express,

Need to allocate sufficient
funds for laying of double
railway line between
Tambaram and Chinglepet
in Tamil Nadu,

Need to remove ban on
recruitment and to com-
mission the Vest manufac.
turing unit in  the
Ordnance clothing factory
at Avadi,

Need to open the branches
of Bank of Maharashtra
in Orissa during the
current financial year,

Need to give exhaustive
coverage to parliamensary
proceedings on Door-
darshan and AR,

Need to set wp 2 nuclear
power pleat in Wess
Bengal,

Need t0 send o team of
Railway officials to
examine the possibility of
providing more facilities
to railway commuters. of
Nagpur City,

Need 0 sanction Rs, 50
crores to the S
Government of Andhra
Pradesh to take up relief
measures in the flood
affecied areas,

Sbri Braju Mohan
Mohanty

Dr, S, Jagathra-
shakan

Dr, A, Kalanidhi

Shri Chintamani

Panigrahi

Shri Shantaram
Naik

Shri Asutosh Law

Shri Banwari Lal
Purohit

Dr, Chinta Moban




1 2 3 4
H, M,
116, Need to increase financial Shri Muhiram
assistance to the State Baikia
Government of Assam to
implement flood control
projects,
117, Need to take necessary Shri Digvijay
measures to improve the Sinah
condition of cotton
growers,
118, Need to start drilling at Shri Virdhi
Jaiselmer, Jodhpur and Chander Jain 2088 0 11

-

119,

120,

121,

122,

123,

Bikaner in  Rajasthan,
for the discovery of Oil
and Gas,

Need to construct a fly-
over at Saifadabad railway
crossing in Barabanki
district of Uttar Pradesh,

Need to recognige ‘Dhobi’
community as a Scheduled
Caste in all parts of
Madhya Pradesh,

Need to take necessary
mesasures to save the tea
industry in Kerala and to
take measures to export
tea from Cochin market,

Need to make necessary
legal provision regarding
donation of Kidpeys after
death,

Need to give financial
assistance to the State
Government of HMimachal
Pradesh to provide relief
to the fruit growérs whose
crops have been destroyed
by bheavy hail storm,

Shri Kamla Prasad
Rawat

Shri K.N, Pradhan

Prof, PJ, Kurfen

Smt. Kishori Sinba

Shri X.D,
Sultanpuri

-
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108,

109

110,

112,

13,

big,

135,

Neced to run  Delhi-Puri
express daily and to
rationalise the time sche-
dule of Nilaochal
Express,

Need to allocate sofficient
funds for laying of double
railway line between
Tambaram and Chinglepet
in Tamil Nadu,

Need to remove ban on
recruitment and to com.
mission the Vest manufac-
turing unit in  the
Ordnance clothing factory
at Avadi,

Need to open the branches
of Bank of Maharashtra
in Orissa during the
current financial year,

Need to give exhanstive
coverage to parliamentary
proceedings on Door-
damshan and AMR,

Need to set up a nuclear
power plant im Wess
Bepgal,

Need to send a tcam of
Railway officials to
examine the possibility of
providing more facilities
to railway commuters of
Nagpur City,

Need to sanction Rs, 50
crores to the Staswe
Government of Andhra
Pradesh to take up relief
measures in the fleod
affected areas,

Sbri Brajs Mohan
Mobanty

Dr, S, Jagathra-
shakan

Dr, A, Kaladidhi

Shri Chintamani

Panigrahi

Sbri Shantaram
Naik

Shri Aswtosh Law

Shri Banwari Lal
Purobit

Dr, Chinta Mobao




57 ¢

116,

117,

~x

119,

120,

121,

122,

123,

Need to increase financial
assistance to the State
Government of Assam to
implement flood control
projects,

Need to take necessary
measures to improve the
condition of cotton

growers,

Need to start drilling at
Jaiselmer, Jodhpur and
Bikaner in  Rajasthan,
for the discovery of Oil
and Gas,

Need to construct a fly-
over at Saifadabad railway
crossing in Barabanki
district of Uttar Pradesh,

Need to recognise ‘Dhobi’
community as a Scheduled
Caste in all parts of
Madhya Pradesh,

Need to take necessary
measures to save the tea
industry in Kerala and to
take measures to export
tea from Cochin market,

Need to meake necessary
legal provision regarding
donation of Kidpeys after
death,

Need to give financial
assistance to the State
Government of Mimachal
Pradesh to provide relief
to the fruit growérs whose
crops bave been destroyed
by heavy hail storm,

Shri Muhiram
Baikia

Shri Digvijay
Sinab

Shri Virdhi
Chander Jain

Shri Kamla Prasad

Rawat

Shri KN, Pradhan

Prof, P, J, Kurien

Smt. Kishori Sinba

Shri X.D,
Sultappuri

> 208,86

0

11




58

124,

125,

126,

127,

128,

129.

Need to take necessary
measures to improve the
banking services in the
country,

Need to release more
money to rehabilitate the
persons displaced due to
the construction of the
National Aluminium Co,
in Damarjodi in Orissa,

Need to set up a hospital
on the pattern of All
India Institute of Medical
Sciences in Mithila region
in Bihar in collaboration
with the Government of
Nepal,

Need to keep in abeyance
the order of denotification
of Sri Durga Cotton
Spinning and Weaving
Mills Ltd., Hooghly, West
Bengal and also consider
its nationalisation.

Need to render financial
assistance to the Stzate
Government of Bibar for

‘setting up a University in

North-East Bibar.

Need to ensure early pay-
meat of pension, provident
fund etc. to the pensioners
ond take stern aclion
against employees respon-
sible for causing delay in
such payment,

Shri Anoopchand
Shah

Shri K, Pradhani

Dr, G.S, Rajhans

Shri Anil Basu

Shri Syed
Shababuddin

Sbri Mohanlal
Jhikram

21.8,86

0

1%



59

130.

131,

132.

133.

134,

135,

136.

137.

Need to open Navodaya
Schools in Pithoragarh
and Almora districts of
Uttar Pradesh,

Need to connect various
important centres in Orissa
by Vayudoot service.

Need to withdraw the
latest Rules regarding
cancellation charges for
railway tickets,

Need to ensure equnl
wages for equal work for
men and women engaged
in tea gardens in Assam
and other parts of the
country,

Need to take drastic steps
to augment the supply of
articles of daily necessities
in cities like Bombay,

Need to take necessary
measures to preveot lca-
kage of Chlorine gas in
Oricat Paper Mills, Brajra-
jnagar in Orissa.

Need to rescind the order
regarding  shifting  the
office of the Chief Regional
Executive, Tea Board
from  Coimbatore to
Cooner,

Need to provide STD
facilities between Canning
town and Calcutta during
the current plan period,

Shri Harish Rawat

Shri Sompath Rath

Shri 8,G, Gholap

Dr, (Smt,) Phulrenu
Guba

Sbri sharad Dighe

Shri Sriballav
Paoigrahi

Shri P, Kolandaivelu

Shri Sanat Kumar
Mandal

{ 22.8.86
>

]
H
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138

139,

140,

141,

142,

143,

144,

Need to give adequate
compensation to the far-
mers whose lands are
acGuired by the Govern-
ment in Delhi,

Need to monitor the
poverty amelioration work
programme in the district
of Koraput in Orissa,

Need to take mnecessary
measures and  provide
adequate financial assis-
tance for rendering relies
to the victims of heavy
rains in Kota, Bundi,
Keshorai Patan and other
arcas of Rajasthan,

Need to give early clea<
rance to the cobstruction
of proposed dam on the
Subarnarekha at Bhasra-
ghat in Midnapur, West
Bengal.

Need to provide funds to
the State Government of
Rajasthan for water supply
schemes in Alwar district,

Need to enforce Land
Ceiling Act in the coun-
try.

Need to take necessary
measures to check. under-
ground water pollution in
the country particblarly in
various districts of Uttar
Pradesh,

Shri Bharat Singh

Shri Ctintamani
Panigrahi

Shri Shanti
Dhariwal

Shri Narayan
Choubey

Shri Ram Singh
Yadav

Shri Ramashray
Prasad Singh

Shri Jagdish
Awasthy

-
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145,

146,

147,

148,

149,

Need to provide relief to
the people of Chhattisgarh
reglon of Madhya Pradesh,
who are faced with famine
conditions,

Need to redress the grieva-
pces of the officers of
Indian Bconomic Service.

Need to send a central
team to assess the damage
caused by cloud-bursts and
heavy rains in Ladakh and
Leh districts of Jammu
and Kashmir and take
remedial measures urgen-

tly,

Need to ensure early sanc-
tion of licence to various
Nationalised Banks and
Gramin Banks by the
Reserve Bank of India for
opening of their Branches
in Hamirpur, Bilaspur and
Una districts of Himachal
Pradesh,

Need to approve the
irrigation projects. propo-
sed for Gosikhurd
Chondrapur  Garhchiroli
and Bhandara In Vidarbha
region of Maharashtra,

Dr, Prabhat Kumar
Mishra

Shri Saifuddin
Choudbury

Shri P, Namgyal

Prof, Narain Chand
Parashar

Shiri Vilas
Mauttemwar




62

(b) Position regardiug receipt of Replies from

Ministers concerned as on 15-10-1986

First Session

(15¢h January, 1985 1o 30th January, 1985)

As on Total humber Prograss of replies Percentage of replies
of matters sent to the Members sent to the Members
1aised and copies theicof by the Ministers

endorsed to Lok
Sabha Sccretariat
1 2 3 4.
15-10.1986 61 ' 52 8s.2%
.Second Session
(13¢h March, 1985 to 20th May, 1985)
15-10-1986 351 304 86.6%
Third Sesslon |
(23rd July, 1985 10 29:h August, 1985)
15-10-1986 158 121 76.6%
Fourth Session
(18th November, 1985 to 20th December, 1985)
15.10-1986 150 17 789,
Fifth Session
s (207% "Pebruary, 1986 io 8ih May, 1986)
15-10-1986 330 ' 230

—

70%,




63

17. STATEMENT SHOWING TIME TAKEN ON
VARIOUS KINDS OF BUSINESS

Business . Time Percentage to
taken the total time
taken
H, M,
BILLS
(2) Government Bills *52 26 333
(b) Privaic Members’ Bills 7 30 4.8
BUDGET
General Budget 7 33 48
CALLING ATTENTION NOTICES
(Rule 197) 10 44 6.8
DISCUSSIONS
(2) Half-an-Hour Discussion (Rule 55) 3 44 2.}
(b) Short Duration Discussions 25 21 16.1
(Rule 193)
MATTERS UNDER RULE 377 3 41 23
MOTIONS
(a) Motion under Rule 342 2 25 1.5
(b) Motion under rule 388 0 01 —_
(c) Motion for modification of statutory 2 30 1.6
Rules and Regulations,
QUESTIONS . 19 30 12,4
RESOLUTIONS
(a) Governmeot Resolutions 5 24 34
(b) Statutory Resolutions *0 25 03
(c) Private Members’ Resolutions 4 53 3.1
STATEMENTS (Rule 372) 3 00 1.9
OTHER MATTERS such as Oath or 8 31 5.4
Affirmation, Papers laid an Table,
Questicns of Privileges. Obituary
References, Points of Orders,
Personal Explanatioas, etc.
157 38 1000

*Joint discussion took place on Statutory Resolution [vide Statoment No, 73
(iii) SI. No. 1] and Motion for Consideration of the connected Government
Bill [vide Statement No, 2 (i) SI, No, 1], Time taken on joint discussion has
been shown under Government Bills,
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